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The Minister of Railways and
Transport (Shri L. B. Shastri): Yes.
A number of representations on these
lines were received. The Central Rail-
way in consultation with the Orange
Merchants and Growers and the
Madhya Pradesh Government arranged
to provide the maximum feasible
transport for this traffic by making
some horse boxes and other stock
specially fit to carry this traffic by
passenger trains. During this year’s
‘Mrig’ season 3593 wagons were loaded
with oranges from the areas mentioned
as against an average of 2452 during
the corresponding seasons for the last
6 years, the increase amounting to
46.4 per cent.
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The Minister of Home Affairs and
States (Dr. Katju): (a) There is no
fixed annual grant. The amount is
determined every year on the basis of
the total budget provision and the
needs and resources of different State
Governments. The grant sanctioned
last year to Madhya Pradesh was
Rs. 12 lakhs, while it is proposed to
allow a grant of Rs, 17 lakhs during
the current year.
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(b) State Governments have been
asked to submit a statement of ex-
penditure annually.

BHUSAVAL-NANDURBAR SHUTTLE SERVICE

*2012. Shri Pataskar: Will the
Minister of Railways be pleased to
state:

(a) whether there was a shuttle train
service between Bhusaval and Nandur-
bar on the former B.B. & C.I. Railway
prior to 1942;

(b) whether the same was disconti-
nued owing to disturbances on that
line in 1952;

(c) whether the same has not yet
been restored although normal condi-
tions have long since been restored;
and

(d) whether the question of restoring
this service is under consideration?

The Minister of Railways and
Transport, (Shri L. B. Shastri): (a)
to (d). A statement indicating the
position in respect of the passenger
carrying train services on the Bhusaval-
Nandurbar Section is laid on the Table
of the House. [See Appendis IX, an-
nexure No, 39.]

DELHI-AHMEDABAD NATIONAL HIGHWAY

*2013. Shri Balwant Sinha Mehta:
Will the Minister of Transport be
pleased to state:

(a) whether it is a fact that Road
leading from Delhi to Ahmedabad via
Jaipur and Udaipur has been declar~
ed National Highway;

(b) what parts and how many miles
on it have been completed and which
parts and how many miles remain to
be completed;

(c) when it is expected to be com-~
pleted wholly;

(d) whether it is a fact that some
tax is levied on Udaipur XKherwara
section on travellers; and

(e) if so, how much one has to pay
and on how many miles?

The Minister of Railways and
Transport (Shri L, B. Bhastri): (a)
Yes, Sir,





